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Sh. Shireesh Kumar Dwivedi, Advocate holding brief of Sh. Chandan
Agarwal, Advocate for the petitioner. Sh. Krishna Dev V yvas, CGSC for the ROC,

Kanpur.

The present case is filed as a fresh case. The registry has pointed out certain
defects, which needs to be removed and reply to be filed by the petitioner. Hence,
one more opportunity is granted. Further, the petitioner is directed to serve a copy
of the present petition to the respondent (ROC, Kanpur) and also to serve a spare

copy to the Ld. CGSC.

The defects to be removed within two weeks and the case is further fixed for

reply of the respondent (ROC, Kanpur) on 8" February, 2018.
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